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(General information relating to Legislative & other matters:

Tuesday, January 21, 1997/ Magh 01, 1918 (Saka)

No.312 / 1532 g-_ac‘ﬁ

ELECTICH Or THREE MEMBERS TO D.D.A.

Hon'ble Members are informed that after the expiry.
of the last date of withdrawal of nominations for election
of three representatives to DDA, only three nominations
(two from the Ruling Party and one from the Opposition)
have been received. Accordingly, the following three

members  whose ndminafions have been found valid are »declared
elected to the D.D.A. unopposed z-
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& Shri Swaroop Chand Rajan (B.J.P.)
" Shri Sahab Singh Chauhan (B.J.P.)

. shri Ramvir Singh Bidhuri (Cong.) -
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